FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ABHISAR IMPEX PRIVATE LIMITED ENGAGED IN LETTING OF ITS LEASEHOLD
INDUSTRIAL PROPERTY, NOIDA, UTTAR PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | Abhisar Impex Private Limited
PAN & CIN/LLP No. PAN: AAFCA9316F
CIN: U51909DL2005PTC141944
2. Address of the registered office Thapar House, 124, Janpath, New Delhi-
110001
3. URL of website Not available. The Corporate Debtor does not
maintain a website. Details can be obtained
from the Resolution Professional by sending an
e-mail at: abhisarimpexcirp@gmail.com
4, Details of place where majority of fixed | Leasehold industrial plot and building at D-
assets are located 319, Sector-63, Noida, District Gautam Budh
Nagar, Uttar Pradesh-201301
5. Installed capacity of main products/ | Not applicable
services The Corporate Debtor has no manufacturing or
service capacity. Its present activity is letting of
its leasehold property at Noida UP
6. Quantity and value of main products/ | Revenue from operations: Nil (FY 2025-26)
services sold in last financial year Rental income of Rs. 40.47 lakh and
miscellaneous income of Rs. 6.17 lakh have
been classified under other income in FY 2025-
26.
7. Number of employees/ workmen Nil
8. Further details including last available | Last available audited financial statements are
financial statements (with schedules) of | for FY 2025-26 (with FY 2024-25
two years, lists of creditors are available | comparatives).
at URL: Further required details can be obtained from
the Resolution Professional by sending an e-
mail at: abhisarimpexcirp@gmail.com
9. Eligibility for resolution applicants under | Eligibility criteria for resolution applicants is

section 25(2)(h) of the Code is available
at URL:

mentioned in the detailed ‘Invitation for
Expression of Interest’, which can be obtained
from the Resolution Professional by sending an
e-mail at: abhisarimpexcirp@gmail.com
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SL.

RELEVANT PARTICULARS

10. | Last date for receipt of expression of | 13-11-2026 (Friday)
interest

11. | Date of issue of provisional list of | 23-11-2026 (Monday)
prospective resolution applicants

12. | Last date for submission of objections to | 28-11-2026 (Saturday)
provisional list

13. | Date of issue of information | 28-11-2026 (Saturday)
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

14. | Date of issue of final list of prospective | 08-12-2026 (Tuesday)
resolution applicants

15. | Last date for submission of resolution | 28-12-2026 (Monday)
plans

16. | Process email ID to submit Expression of | abhisarimpexcirp@gmail.com
Interest

17. | Details of the corporate debtor’s | Udyam Registration No. UDYAM-DL-01-

registration status as MSME 00881017

Mukesh Kumar Grover (FCA, ACMA)

Resolution Professional of Abhisar Impex Private Limited
Registration No. IBBI/IPA-001/IP-P00383/2017-2018/10640

Regd. Add. with IBBI: 102, B-3, Prerna Complex, Subhash Chowk,
Laxmi Nagar, Delhi-110092

Regd. E-mail with IBBI: mukesh@mijra.co.in

Process E-mail: abhisarimpexcirp@gmail.com

AFA valid up to 30.06.2027

Date: 29.10.2026
Place: New Delhi
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BEFORE THE NATIONAL COMPANY LAW TRIBUNMAL,
INDORE BENCH
C.P. (CAA) Mo, 5 MP! 2026 CONNECTED WITH C-A. (CAA) Af MP/ 2028
IN THE MATTER OF THE COMPANIES ACT, 2013
AND

INTHE MATTER QF SECTIONS 230 AND 232 OF THE COMPANIES ACT, 2013, AND OTHER

Bank of Baroda

India‘s Infarnational Bank

BANK OF BARODA, MORNA BRANCH,

B1-A/12, Sector 51, Gautam Budh Nagar, UP -201301
(Email id : morna@bankofbaroda.co.in)

RS N AT L e e SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES “APPENDIX- IV-A [SEE PROVISO TO RULE 6 (2) & 8 (6)]
' AND ' o E-Auction Sale Nolice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule & (2) & 8 (6) of the Security Interest (Enforcement)
IN THE MATTER OF SCHEME OF ARRANGEMENT Rules, 2002,
BETWEEN Notice is hereby given to the public in general and in particular {o the Borrower (s), Mortgagor (s} and Guarantor (s} that the below described immovable properly mortgagedicharged to the Secured Creditor, possession of which has been taken by the
SOLITARE POWERTECH PRIVATE LIMITED, {"Demerged Company”} having its registerad Authorised Officer of Bank of Baroda, Securad Creditor, will be sold an *As is whara i8°, “As is what is", and "Whatewer there is™ basis for recovery of dues in below mentioned account's. The details of Borrower's/Mortgagor/Guarantor/s/secured
affice at Lahampur, Jaithar, Anuppur, Madhya Pradesh, Ingia, 484330 Assel’s/DuesiReserva Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned below -
A0
ME POWER (MADHYA PRADESH) LIMITED, (*Resulting Company”) having Ils regislered Sr Name & address of Borroweris | Give short description of the immovable property il D Dats of -Aiiction ; ::::::m; . Status of l:s'ﬁlﬁ“
fice atLah Jaithari, An Madrya Pradesh, Inda, 454330 ith , if , . i !
office at Laharpur, Jaithan, Anuppur ya Ir as Mo. Guarantor/ Mortgagor s with kriowm encumbrances, if any Time of E-auction 3 Bid Inc : o Possession| date & Time.
NOTICE OF HEARING OF THE PETITION
Matice is hereby given that a Company Pebfion under Sections 230 to 232, and ather applicable 1 | Borrower: Mrs Mamta wio Kailash Das Address : Equitable morigage of Flat at Second{Rs. 43,63,453.00 (Rupees Fourty|  16.11.2026 Reserve price Rs. 28,35 000/- Physical | 12.11.2026
provisions of the Companies Acl. 2013 {the "Act’), and the Comganies (Compemises, Co-borrower: Mr Kailash dass sloLalidas Floar (Front Side), without roof rights bearing|three lacs sixty three thousand) Timings 12.00 PM | EMD Rs. 2,83,500/- & 10.00
A oot st Al s, 2075 e s i sshon of o Scherned Add 1 ; Flatno. 8B, First floor, LIG Flat, Pocket- C, Phase-l, Sector 3, [Property No, 17-B, with propartionate area Li“;:“g;”fg;‘;?ﬁ%m ﬂ;.fg; to04.00PM  |Bid increase amount Rs. 10,000/- AM
E:fnlegeﬁzmpany gn:l fha ERESTﬁ?n; Enmﬁnnﬁ;'zre r;feneds;: ansqFE?iTg::ny::rT;l;::lieﬁ%lgs Dwarka, NSIT, South West Dal:hi,' Dedhi - 110078, o measuring 103 5q Yis out of tolal area 206 5q yds and ur'I-EEl*I"-I'-IEEiF Interast & pth: iifhﬂ:t;':'l
thair respeciive shareholdars and creditars (herainafter referrad Lo as the "Scheme”), was Add 2 : A-66, Deepak Vihar, Vikash Nagar, Near Raghuvir Smgh Qut of Khasra No. 642, Mohan garden, "u'.-l|=ﬂgl} charges therean i bl
presentad by the Petiioner Companies before the Indore Bench of the National Cormgany Law Public Schocl, Mohan Garden, Uttam Nagar, West Delhi, Delhi —|Mawada , Uttam Magar, New Delhi — 110039 in the b i “mhm
Tribunal ["NCLT'Y “Tribunal’) oo the 5th day of Cetobar 2026. The aforesaid Petition is now fixed 110059. Add 3 : Plot no. 178, 2nd Floor, Front side, Nawada |name of Mrs Mamia wio Kailash Das -
for hearing before the Hon'ble MCLT on the 26th day of November 2028 at 10:30 AM or soen Extension, Mohan Garden, Uttam Nagar, Opp. Indraprastha Authorised
thareafter befora Indore Bench, Any person desirous of supporing or oppasing this Petilion, e School N y Dielhi — 110059 : : : officer
said person shoukd send Lo the Advocates for the Pelitioner Companias at the below mentionsd hhiciad I }
address, a notice ofintention signed by such pergan or their Advacaie with 1he name and addrass, . iy v TR . = :
SN me.ﬂ-ldunﬂmes fgrmebgﬁmmrmmmﬂﬁ ot later than 2 {iwa) days bedors the For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.in
date fxed for haaring of ihe aloresaid Patiban, Where any person concamed saeks o oppose e Also, prospective bidders may contact the Authorised officer on Mobile 8528428900,
afaresaid Pabifion, the graund for the opposstion o copy of afidavit in that bahall should be
furnished with such notice Date : 26,10.2026 , Place : Gautam Budh Nagar Authorised Officer, Bank of Baroda

Copyof the Pabdion can be obigmed from the Advacatas lor the Pafilicnar Comgpanes, ar from the
regalared office of the Paliioner Companses siuated al Laharpus, Jalthar, Anupaur, Madhya
Pradesh, India, 464330, beteesn 1000 AM and 6:00 PM on a0y working day, exchuding Saturday
ard Sunday and pubdc holidays, but no laterthan 2 {wo) days prior io the dats fixed for hearing of

Regional Stressed Assets Recovery Branch-East Delhi: First Fioor, 8718,

e Petiior._ | Bank of Barod D.B.Gupta Road, Ram Nagar, paharganj, New Delhi - 110055, India
Dated thes 28 day of Octobier 2028 : dllk O baroaa Lol j i
e e, Shaha Tandon, Parner hlki’s Babwationid Bk TONAATION THAN E-mail:saredi@bankofbaroda.co.in
Mis Cyril & hand M Idas, M5 Cynil Amarchand Mangaldas,
Lol .2 21 12 Meciies G.04iA. |  Advocales for e Fonor Gompanics SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES “APPENDIX- IV-A [SEE PROVISO TO RULE 8 (6)]
Seclor 16 B, Neida - 201 301, E-mil-shikha tandaon@cyrisheall.com, and E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule & (6) of the Security Interest
Uttar Pradesh, india 2aid drabu@eyrilshnof. cam ([Enforcement) Rules, 2002.
Modice ks heraby given 1o te public iIn general and inparbicular to the Borrower (s), Martgagor {5).and Guaranior {5) that the below dascribed immovable propery mortgageadicharged to the Secured Credilor, possession ol whach has been taken by the Authonzed Officer of Bank
of Baroda, Secured Craditar, will be sold on *As is where is”, “As is whatis”, and “Whatever there is” basis for recovery of dues in balow mentioned accaunt's, The details of Borrower's/MortgagorGuarantonsiSecured Assel's/DuesiReserve Pricele-Auchion date & Timea,
EMD and Bid Increass Amount are mentioned below -
INVITATION FOR EXPRESSION OF INTEREST FOR T =
: . Reserve Price Status of Property
ENGAGED I LETTING OF IS LEASEHOLD NDUSTRIAL PROPERTY Sr. oo, S e of A S Ceacapian OUVIR INPOYANS Time of E-aueton | 2 Eamest Money DrtAEaon Apecun
NOIDA, UTTAR PRADESH ! No. Borrower/s | Guarantor/ roparty Wt known sncimbcanons Total Dues eiart Time to | DePOsit (EMD)- Rs (Constructive date & Time.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of Mortgagors Ay {Mangagecby Gap ol Biada) End Time 4. Bid Increase Physical)
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Amount-Rs.
SL] RELEVANT PARTICULARS 1 | 1-Mis Mahaveer Electricals trading co. | All part and parcel of Property situated at H.No. 1047[old- |Rs. 41,43,754.08)- (Rupees| 17.11.2026 |Reserve Price- Property is under| 16.11.2026
1. |Name of the corporate debtor along| AbhisarImpex Private Limited Proprietor Shri Mahaveer Singh S0 Shree Harl | 1436]Plot no-42,50hna Road / Chacha Chowk Road, New Sanjay | Forly One Lakhs Forty Three |  From 02,00 PM | Rs.37,00,0005- Symbolic Possession and| 11.00 AM
with PAN & CIN/LLP No. PAN: AAFCA9316F Singh AtH No. 111, Near Saroorpur Road, Sohna | paad NIT, Faridabad-121001 area-100 SQ YD in the name of Mrs. | Thousand Seven Hundredand|  to06.00 PM | EMD 3,70,000/- Bank will hand over the| '04.00FM
LB d e e ?ﬂgﬁ : Fa";abﬁd' Hary;r:a 1ﬁ1?g1 ietor) 81 Radha Devi Fifty Four and Paise Zero and increase property symbolically to
2. |Address of the registered office Thapar House, 124, Janpath, New Delhi-110001 -ahree Mahaveer aingh (Proprietor) oio ' ; Eight Onl 97 40.2026 amount
3. |URL of website Not available. The Corporate Debtor does not Shree Hari Singh Rio 1436, Gali no-18, Sanjay | Bounded as:- North - Other Property, South-Road 20 ftwide, East-Plot P'EIE Dtl‘;_li}rﬁéuﬂ;rjﬁ Charges Rs. 1,00,000/- BICHCH PAIIRESY
maintain a website. Details can be obtained from Enclave, Faridabad, Haryana-121001 no-41, West-Plotno-43 And Exnersas With Eff !
the Resolution Professional by sending an e-mail 3-Mrs Radha Devi (Mortgagor and Guarantor) Fn 3"-[|]:"E“ EE{ F':lF'Fx | EFE:
at: abhisarimpexcirp@gmail.com Wio Shree Mahaveer Singh (Guarantor) Ric Hn, D00 i
4. | Details of place where majority of fixed | Leasehold industrial plot and building at D-319, 1436, Gall no-18, Sanjay Enclave, Faridabad, 22.08.2020 Till The Date OF
assets are located Sector-63, Noida, District Gautam Budh Nagar, Haryana-121001 Realisation
Uttar Pradesh-201301 -
5. |Installed capacity of main products/ | Notapplicable 2 | Mis Rawat Traders prop. Rambir Singh | 1. Plot No. 9 Out of Khasra Killa No. 49/9/2, 12/3, Mauza Gaunchi |Rs. 48,76,932.13 (Rupees| 17.11.2026 |1. Reserve Price- Frnperly is I.InE|Ef 16.11.2026
services The Corporate Debtor has no manufacturing or (Borrowers) On Ballabhgarh Schna Road, F Block Sanjay Colony Sector-23, |Forty Eight Lakhs Seventy| From02.00 PM |Rs. 17,00,000/- E.l'mbﬂl"f Possession and | 11.00 AM
ls;ns/;crfofdagfoc;g&lytztp’\zzisg:b apctIV'ty s letting of its { H No. 629/3 GaliMo 58, near RM school, | Faridabad, Haryana. Property Inthe Name of Mr. RambirSingh.  |Six Thousand Nine| (to0G00PM :fﬁu:nnm < Bank will hand over the | to4.00PM
_ : A . an i
6. |Quantity and value of main products/ | Revenue from operations: Nil (FY 2025-26) Sanjay Colony, Sec- 23, Faridabad, Hundred and Thirty Two Tttt ] property symhulhl: ly i
servicessoldinastfinancialyear  Rental income of Rs. 40.47 lakh and Haryana 121005) and Paise One Three Only) s 25.000.00 auction purchaser
miscellaneous income of Rs. 6.17 lakh have been Mr. Rambir Singh (Guarantor) R/IC H No. - —{(as on 27.10.2026) Plus : e
classified under other income in FY 2025-26. 629/3 GaliNa 58, near RM school, Sanjay | 2 Plot No. 17 Out of Khasra Killa No. 42/9/2, 12/3, Mauza Gaunchi, | other Costs, Charges And 1. Reserve Price-
7. Numberofemplloyees'/workmen ' Nil . S Colony, Sec- 23, Faridabad, Haryana On Ballabhgarh Sohna Road F Block Sanjay Colony, Sec 23, Expenses With Effect Rs. 16,00,000/
8. |Further details including last available | Last available audited financial statements are for 121005 Faridabad, Haryana F Date Of NPA i 2.EMD -
financial statements (with schedules) of | FY 2025-26 (with FY 2024-25 comparatives). : : 3 RN CH L Rs.1,60,000 and
two years, lists of creditors are|Further required details can be obtained from the Mr. Rajender Kumar (Guarantor) Property In the Name of Mr. Rambir Singh. 13.06.2020 Till the Date of 3. Increase amount
available at URL: Resolution Professional by sending an e-mail at: R/O 115, Jivan Nagar , Gaunchi part-2, Realisation g_-g 25.000.00
abhisarimpexcirp@gmail.com Balibgarh, Faridabad-121005 (Haryana) - ——
9. |Eligibility for resolution applicants|Eligibility criteria for resolution applicants is Mr. Ranjeet Singh(Guarantor) RIO MCF ) 1. Reserve Price-
under section 25(2)(h) of the Code is| mentioned in the detailed ‘Invitation for Expression i : =" | 3. Plot No. 215 New MCF No. 628 Part of Khasra No. 67, Killa No. 11, Rs. 61,00,000/
available at URL: of Interest, which can be obtained from the 6233 Gal_' No.58, Sector-23, Sanjay | gati No 58, Sanjay Colony, Sec 23, Maunza Saran, NIT, Faridabad 2 EMD -
Resolution Professional by sending an e-mail at: Colony, Fandabad-121005 {Haryana) Haryana. Property In the Name of Mr. Rambir Singh Rs.6,10.000 and
| abhisarimpexcirp@gmail.com kLl ; gh. 3. Increase amount
10.| Last date for receipt of expression of [ 13-11-2026 (Friday) I
interest Rs.25,000.00
11.|Date of issue of provisional list off 23-11-2026 (Monday) 3 |M/S Sagar Trading Company |[1]Allthat piece and parcel of property bearing Build up First floor,| Rs. 1,20,42,889.13/- (One| 17.11.2026 |1. Reserve Price- Property is under 16.11.2026
- Eraosstp;aiivfoze:jgﬂic’sg;‘r’]p(')"f’i':jzcﬁoné TRTETTTICT (Borrower) (Prop: Sagar Khullar sfo |(front LHS portion) (L) without roof rights, built on property bearing| Crores Twenty Nine Lakhs | From 02.00PM | Rs. 16,00,000.00 Symbolic Possession and '”4-”[:':"“;3"-;1
lto provisionallist 11-2026 (Saturday) Raj Kumar Khullar) Mo. B-11/2, measuring 54 sq. yards i.e. 45.15 sq.mir. Approx, out of| Forty Two Thousand and| ' 06.00PM :ﬂﬁ:}ﬂﬂ 00 and Bank will hand over the | 104
13[Date of issue of information| 1. Address: B-4/6 7 And 8 & B-4/11 12 |total area 252 sq yards. outof khasra No 632, 633, 634, 639, 640, and| Eight Hundred and Eighty 1780, property symbolically to
' ' 28-11-2026 (Saturday) ress. ! Al - ; : : : 5 1. increase amaount v
memorandum, evaluation matrix and And 13 Mawada Extension. Uttam [642, situated in the area of village Nawada, Nawada Extension,| Nine and Paise One Three n;muuu o0 auction purchaser
request for resolution plans to Maaar West Delhi-110059 Uttam Nagar, West Delhi-110058 in the name of Mr. Sagar Khullar. | Only) Plus Other Costs, S
prospective resolution applicants agar, West =110 Charies knd Extanses
14.| Date of issue of final list of prospective | 08.12-2026 (Tuesday) Also At: R/O B-4/11,12 And 13, Second |[2] All that piece and parcel of property bearing Build up Second Viith gEHent Erom [F}ate of 1. Reserve Price-
" 'Lf;"ét;‘;;‘ ?:f's'zzfr‘;isssion — Floor, Nawada Extension, Green Vatika, |floor, {front LHS portion) (L) without roof rights, built on propertyf \ o, oo "o o Rs. 18,00,000.00
|ofans 28-12-2026 (Monday) Maohan Elarden. West Delhi-110059 bearing No. B-11/2, measuring 54 sq. yards i.e. 45.15 sq.mir. Da teéfi%ea.lis ot ::-ET“EEEM —
16.| Process email ID to submit Expression | abhisarimpexcirp@gmail.com Mrs. Sarita Kushwaha (Guarantor) wio |Approx, out of total area 252 sq yards. out of khasra No 632, 633, 3 iln;-,ma“ Iamuum
of Interest Shri. Chander Prakash Kushwaha G634, 639, 640, and 642, situated in the area of village Nawada, H'smm o0
17.|Details of the corporate debtor's| qyam Registration No. UDYAM-DL-01-00881017 Address: L-48 Gurudwara Road |NawadaExtension, Uttam Nagar, West Delhi-11005 in the name of| S
registration status as MSME - ’ [T Sagar Khullar '
. Mohan Garden, Uttam Nagar, New Delhi- | ¥ .
Mukesh Kumar Grover (FCA, ACMA) 110059 [3] All that piece and parcel of property bearing Build up Second 1. Reserve Price-
Resolution Professional of Abhisar Impex Private Limited
Registration No. IBBUIPA-001/IP-P00383/2017-2018/10640 floar, {frant LHS partion) () without roct rights, bullt on property ?é:t”'nmm
Regd. Add. with IBBI: 102, B-3, Prerna Complex, Subhash Chowk, bearing No. B-11/2, measuring 72 sq. yards i.e. 60.20 sg.mitr. - -
Recd. Exmail _ﬂll-?;glli Nag;r, Eghi:11009?- Approx, out of total area 252 sq yards. out of khasra No 632, 633, g.sl.:.dllmu.m anr;iI
egd. E-mail wi : mukesh@mijra.co.in 2 i i . INCrease amaun
Date: 29-10-2026 Process E-mail: abhisarimpexcirp@gmail.com 634, 639, 640, F'"d 642, situated in the area of ""“3‘95 Nawada, Rs.50,000.00
Place: New Delhi AFA valid up to 30.06.2027 Nawada Extension, Uttam
Nagar, West Delhi-110059 in the name of Mr. Sagar Khullar.
For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and https://baanknet.com.
Also, prospective bidders may contact the Authorised officer Mr. Saroj Kumar, Mobile-7043249474.
Date : 27-10-2026, Place ; Delhi Authorised Officer (Bank of Baroda)
L ] L &
Y OSTTa srersTeT aias (\e)|punjab national bank ASSET RECOVERY MANAGEMENT BRANCH SOUTH DELHI,
oo TR T R ...the name you can BANK upon! :
(A GOVERNMENT OF INDIA UNDERTAKING) 4TH FLOOR, 7, BHIKAJI CAMA PLACE NEW DELHI-110066 EMAIL: cs4168@pnb.bank.in
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
MNotice is hereby given to the public in general and in particular o the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged /charged to the Secured Creditor, the constructive/physical symbolic possession of which has been taken by Authorized Officer of the Bank/Secured Creditor, will be sold
on"Asiswhereis”, "Asiswhatis", and "Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective Borrower(s) and Guarantor(s). The reserve price and the earmnest money deposit will be as mentioned in the table below against the respective
properties. SCHEDULE OF SALE OF THE SECURED ASSETS
AUERE Demant BORGD W 1 dy oF A) Reserve Price Details of the Name &
g of fho Frnon Description of the Immovable SARFAESI ACT 2002 Re.in Cocs) amcasbetor: || /CHEtNE.
s Name of the Account Properties Mortgaged/ 8) Batance outstanding as on a—— DM"E‘;F“”E knowntothe | of Authorized
N u‘. Owner's Name C) Possession Date w's 13(4) of ) E-AUCTION secured Officer/
NMame and Addresses of the (mortgagers of property) _ SARFAFSIAct0? : creditors nodal Officer
Borrower/Guarantors Account gag P D) Nature of Possession C) Bid Increase
Symbolic/PhysicallConstructive Amount
1 (Prev: at Branch : A-Block, Connaught Place, New Dalhi) EQM/ Regd Mortgage over Project land & Building admeasuring 3300 A} 09.05.2022 A) Rs.303.41 Lakhs 17.41.2026 | Thereis no SA Mr. O.P. Bhalotia
M/S MANERI ICE CREAM (Borrower) Sg.mt. situated at Plot No.4Z, Food Park-Mandla, situated in Maneri, | BJRs. 544.47 Lakhs + further interest + BIRs 30.35 Lakhs 11:00 AM to [pending /stayon | Ph. 3453035426
E-04, GF, Greater Kailash-1, New Delhi-110048. Mis Maneri lce Cream, Pliot No-42, Indusiral Area| Dot Mancia (A designated Food Park Jabalpur, Madhya Pradesh n the shalgee EMD deposttlastdate | opomcony | T o P
Food Park, Maneri Distt. Mandala (MP}- 481885, i g i C) 14122022 16.11.2026
Ms. Anamika Mittal, (Proprietor) H NO- E-94, GF, Greater Kailash-1, New Delhi-110048. Property ID: PUNBABA37922768 ) Phystcal C) Rs. 1,00,000/-
Latitude: 23.100513 Longitude: 80.208999 T
3, | PNBBO OkhiaNSIC (060200), New Dalhi EM of Door No | Plot No 42, SIDCO Industrial Estate, Sipcot, layout A) 08.04.2019 A) Rs.86.00 lacs 17.11.2026 | There is an SA Mr. O.P. Bhalotia
M/s GENUINE INTERNATIONAL cc Ajc No 3078008700001741 & CC A/e 4370008700001143 comprising SF No: 62,63,68,69,& 70 of Karai Revenue Village and S.F|  B)Rs.235.53 Lacs + further interest & B) Rs. 8.60 Lacs 11:00AM o | pending butno | Ph.: 3453035426
Mis Genuine International through K Ganesh No: 225,226,352 & 353 of Narsingapuram Revenue Village, Walaja Taluk, eXpenses EMD deposit last date 04:00 PM | stay on sale of IP
Addresses:  A-292.2nd Floor, Okhla Industrial Area, Phase | Near Police station, Delhi-110020 + 4162, Village & po | Vellore District measuring 7000 Sq Feet in the name of Mis Genuine €)20.12.2019 16.11.2026
Ghitomi, M G Road, Delhi-110030 + 165 Gali No 2, Kapashera, New Delhl-110037 + 365 , Mear lca Faclory, Kapashera, | International through Mr. K. Ganesh D) Symbolic
New Dalhi-110037 « Khasra No 156, Chandanhota, New Delhi-110074 + D-88(3, Okhia Industrial Area, Phase | , Delhi- Property ID: PUNBALA26644076 C) Rs. 1,00,000/
110020« C-91, DDA Shed, Okhla Indusirial Area, Phase |, Delhi-110020 « Plod No 42, SIDCO Industrial Estate, SIPCOT, Latitude: 12.57434 Lonaitude: 79.118117
Ranipet, Walsja Taluk. Visliore District-632403 Chennai » Shri K Ganesh Sio B Kanan Plot io 104/FF KH No 786 Gall | katitude: 12, ongitude: /3.
No 6D K Block Malikpur Kohi Alise Rangpuri South West Delhi-110037 « Shri K Ganesh Sio 8 Kanan Doaor No 42871 Phase | Bharthi Nagar Vallar Nagar Sathuvachary, Vellore -8, Chennal
Mr N Azeez Rahman (Guarantor), Addresses » Door No Hd, Old Housing Board, sipeot, Ranipet, District Vellore Chennal-632403 « H No 4, TNHE Quarlers, Sipcot, Ranipet-632403 » North east and of old
Thiruthani road extension (5 no665%1a. 699/2a of Ananthatai Village) Melpudupet, \Walaja Taluk, Vellore District -632513 » Door No 114, Old housing Board, Sipeot, Ranipat . District Veliore, Chennai-632403
« 30/525, Amean ApartmentI0B Magar, SIPCOT, Banipet industral Area Vellors, Tarmil Madu-632403
5 | BO:Mehrauli Road, Hauz Khas (303300) Commercial Unit no C ~G-05 on Ground Floor, super Area 6754 A) 14.05.2026 A) Rs. 08.50 Crore 17.11.2026 | ThereisaSA Mr. O.P, Bhalotia
mfdm"m?ﬂﬂ“g '-'E"[I"';GE m'{nm ":-;ggE;TM‘?‘l W—— Sq Ft(627.46 Sq Mtrs.) in commercial Bullding known as Urban B) Rs.7.70 Cr B) Rs.0.85 Crore 11:00 AMto | pending hllﬂ ':; Ph.: 0453035426
ress:- Mis. Jain Graha Udyog Priv imited, A- goe, Ansal Chamber-1, Bhikagi Cama Placs, ; : s 04:00 PM stay on sale
Delti-1 10086 Also at: Mis. Jain Gralia Utheog Privats Limlied, 39 Mission Campound Hoad Seharnpur. Uter | S00are #k Village. Ghata Sector-62 Golf Course Exteasion C) 22.07.2026 EMD deposit last date (Gt :mmﬂv
Pradesh-274001 Also at: Mis, Jain Graha Udyog Private Limited, 144, First Floor, Ansal Chamber-2, Bhikaji Cama | Road, Gurgaon Haryana in the name of Ashvini Kumar Malik D) Symbolic 16.11.2026
Place, New Defii-110086. Mr Rupak Kumar (Director & Guarantor), H no 924 Flat no 204 Second Floor. Block-C2 | Property ID: PUNBXJAG2563448 CIRs
Palam Vihar VTC-Choma (52), Gurgaon-122017 Haryana Mr Vikrant Sharma (Director & Guarantor), E-1408 Near | Latitude: 28.245146 | Rs. 5.00 Lakhs
Mani ki Taal NIT Fandabad Dabua Colony Faridabad-121001 Haryana, Mr Ashvini Kumar Malik, C-53 15t Floor Friends Longitude: 77.51702
Colony East, New Delhi-110065 (Guaranior), 6, Ms Pooja, Rio, 1728 M Block Gali no-7 Vijay Enciave, Dabr South West TR
Dalhé-110045 (Guarantor], Ms Preksha Jain, 39 Mission Compound Saharanpur Uttas Pragesh-24 7001 (Guarantor)
BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: The sale shall be subject to the Terms & Conditions presoribed in the Security Imerest (Enforcemeant) Rules 2002 and to the following further conditions. 1, The auction sale will be *onling throwgh e-auction” portal https:/ibaanknet.com (2) Platform (https:/ibaanknet.com) for e-Auction will ba provided by e Auction
service provider Mis PSB Alliance Pvt, Ltd. having its Registerad office at Unit 1, 3rd Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East Mumbai-400037 (Helpdesk Number +31 8291220220, Tha intending Bidders! Purchasars are required io participate in the e-Auction process at e-Auction Senvice Providar's websita https:ibaanknet.com
This Service Provider will also pravide online demonstration/ training on e-Auction on the partal. {3) The Sale Nofice containing the General Terms and Conditions of Sale is available | published in the foliowing websites/ web page portal. (1) hitps:i'baanknet.com {2) www.pnbindia.in {4) Payment of sale consideration by the soccessfid bidder 1o the bank will b2 subject lo TDS
under Section 194- 1Aof Income Tax Act 1961 and TDS is to be paid by the successfid bidder only at the time of deposit of remaining 75 % of the bid amount s full deposit of BID amount. (5) The properties are being sold on “AS 15 WHERE |S BASIS™ and “AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS". {6) Tha particulars of Securad Assets specifiad inthe
)
Schedube hersin above stated fo the best of the information of the Authorized Officer, but the Authonzed Officer shall not be answerable for any emor, misstatement or omission in this proclamation. (T) Motice under Section 13(8) of the SARFAESI Act, and with Rule 8{6) of the Security Interest (Enforcement) Rules, 2002 has been issued in all the above cases (8) For detailed term
and condibions of the sale, please reler hitps:/fbaanknet.in & www.pnbindia.in.
Date: 28.10.2026, Place : New Delhi AUTHORIZED OFFICER, PUNJAB NATIONAL BANK

epape r.TInHI'ICEEIEKFHEEﬂ.Gﬂn‘. . . New Delhi
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BEFORE THE NATIONAL COMPANY LAW TRIBUNMAL,
INDORE BENCH
C.P. (CAA) Mo, 5 MP! 2026 CONNECTED WITH C-A. (CAA) Af MP/ 2028
IN THE MATTER OF THE COMPANIES ACT, 2013
AND

INTHE MATTER QF SECTIONS 230 AND 232 OF THE COMPANIES ACT, 2013, AND OTHER

Bank of Baroda

India‘s Infarnational Bank

BANK OF BARODA, MORNA BRANCH,

B1-A/12, Sector 51, Gautam Budh Nagar, UP -201301
(Email id : morna@bankofbaroda.co.in)

RS N AT L e e SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES “APPENDIX- IV-A [SEE PROVISO TO RULE 6 (2) & 8 (6)]
' AND ' o E-Auction Sale Nolice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule & (2) & 8 (6) of the Security Interest (Enforcement)
IN THE MATTER OF SCHEME OF ARRANGEMENT Rules, 2002,
BETWEEN Notice is hereby given to the public in general and in particular {o the Borrower (s), Mortgagor (s} and Guarantor (s} that the below described immovable properly mortgagedicharged to the Secured Creditor, possession of which has been taken by the
SOLITARE POWERTECH PRIVATE LIMITED, {"Demerged Company”} having its registerad Authorised Officer of Bank of Baroda, Securad Creditor, will be sold an *As is whara i8°, “As is what is", and "Whatewer there is™ basis for recovery of dues in below mentioned account's. The details of Borrower's/Mortgagor/Guarantor/s/secured
affice at Lahampur, Jaithar, Anuppur, Madhya Pradesh, Ingia, 484330 Assel’s/DuesiReserva Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned below -
A0
ME POWER (MADHYA PRADESH) LIMITED, (*Resulting Company”) having Ils regislered Sr Name & address of Borroweris | Give short description of the immovable property il D Dats of -Aiiction ; ::::::m; . Status of l:s'ﬁlﬁ“
fice atLah Jaithari, An Madrya Pradesh, Inda, 454330 ith , if , . i !
office at Laharpur, Jaithan, Anuppur ya Ir as Mo. Guarantor/ Mortgagor s with kriowm encumbrances, if any Time of E-auction 3 Bid Inc : o Possession| date & Time.
NOTICE OF HEARING OF THE PETITION
Matice is hereby given that a Company Pebfion under Sections 230 to 232, and ather applicable 1 | Borrower: Mrs Mamta wio Kailash Das Address : Equitable morigage of Flat at Second{Rs. 43,63,453.00 (Rupees Fourty|  16.11.2026 Reserve price Rs. 28,35 000/- Physical | 12.11.2026
provisions of the Companies Acl. 2013 {the "Act’), and the Comganies (Compemises, Co-borrower: Mr Kailash dass sloLalidas Floar (Front Side), without roof rights bearing|three lacs sixty three thousand) Timings 12.00 PM | EMD Rs. 2,83,500/- & 10.00
A oot st Al s, 2075 e s i sshon of o Scherned Add 1 ; Flatno. 8B, First floor, LIG Flat, Pocket- C, Phase-l, Sector 3, [Property No, 17-B, with propartionate area Li“;:“g;”fg;‘;?ﬁ%m ﬂ;.fg; to04.00PM  |Bid increase amount Rs. 10,000/- AM
E:fnlegeﬁzmpany gn:l fha ERESTﬁ?n; Enmﬁnnﬁ;'zre r;feneds;: ansqFE?iTg::ny::rT;l;::lieﬁ%lgs Dwarka, NSIT, South West Dal:hi,' Dedhi - 110078, o measuring 103 5q Yis out of tolal area 206 5q yds and ur'I-EEl*I"-I'-IEEiF Interast & pth: iifhﬂ:t;':'l
thair respeciive shareholdars and creditars (herainafter referrad Lo as the "Scheme”), was Add 2 : A-66, Deepak Vihar, Vikash Nagar, Near Raghuvir Smgh Qut of Khasra No. 642, Mohan garden, "u'.-l|=ﬂgl} charges therean i bl
presentad by the Petiioner Companies before the Indore Bench of the National Cormgany Law Public Schocl, Mohan Garden, Uttam Nagar, West Delhi, Delhi —|Mawada , Uttam Magar, New Delhi — 110039 in the b i “mhm
Tribunal ["NCLT'Y “Tribunal’) oo the 5th day of Cetobar 2026. The aforesaid Petition is now fixed 110059. Add 3 : Plot no. 178, 2nd Floor, Front side, Nawada |name of Mrs Mamia wio Kailash Das -
for hearing before the Hon'ble MCLT on the 26th day of November 2028 at 10:30 AM or soen Extension, Mohan Garden, Uttam Nagar, Opp. Indraprastha Authorised
thareafter befora Indore Bench, Any person desirous of supporing or oppasing this Petilion, e School N y Dielhi — 110059 : : : officer
said person shoukd send Lo the Advocates for the Pelitioner Companias at the below mentionsd hhiciad I }
address, a notice ofintention signed by such pergan or their Advacaie with 1he name and addrass, . iy v TR . = :
SN me.ﬂ-ldunﬂmes fgrmebgﬁmmrmmmﬂﬁ ot later than 2 {iwa) days bedors the For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.in
date fxed for haaring of ihe aloresaid Patiban, Where any person concamed saeks o oppose e Also, prospective bidders may contact the Authorised officer on Mobile 8528428900,
afaresaid Pabifion, the graund for the opposstion o copy of afidavit in that bahall should be
furnished with such notice Date : 26,10.2026 , Place : Gautam Budh Nagar Authorised Officer, Bank of Baroda

Copyof the Pabdion can be obigmed from the Advacatas lor the Pafilicnar Comgpanes, ar from the
regalared office of the Paliioner Companses siuated al Laharpus, Jalthar, Anupaur, Madhya
Pradesh, India, 464330, beteesn 1000 AM and 6:00 PM on a0y working day, exchuding Saturday
ard Sunday and pubdc holidays, but no laterthan 2 {wo) days prior io the dats fixed for hearing of

Regional Stressed Assets Recovery Branch-East Delhi: First Fioor, 8718,

e Petiior._ | Bank of Barod D.B.Gupta Road, Ram Nagar, paharganj, New Delhi - 110055, India
Dated thes 28 day of Octobier 2028 : dllk O baroaa Lol j i
e e, Shaha Tandon, Parner hlki’s Babwationid Bk TONAATION THAN E-mail:saredi@bankofbaroda.co.in
Mis Cyril & hand M Idas, M5 Cynil Amarchand Mangaldas,
Lol .2 21 12 Meciies G.04iA. |  Advocales for e Fonor Gompanics SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES “APPENDIX- IV-A [SEE PROVISO TO RULE 8 (6)]
Seclor 16 B, Neida - 201 301, E-mil-shikha tandaon@cyrisheall.com, and E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule & (6) of the Security Interest
Uttar Pradesh, india 2aid drabu@eyrilshnof. cam ([Enforcement) Rules, 2002.
Modice ks heraby given 1o te public iIn general and inparbicular to the Borrower (s), Martgagor {5).and Guaranior {5) that the below dascribed immovable propery mortgageadicharged to the Secured Credilor, possession ol whach has been taken by the Authonzed Officer of Bank
of Baroda, Secured Craditar, will be sold on *As is where is”, “As is whatis”, and “Whatever there is” basis for recovery of dues in balow mentioned accaunt's, The details of Borrower's/MortgagorGuarantonsiSecured Assel's/DuesiReserve Pricele-Auchion date & Timea,
EMD and Bid Increass Amount are mentioned below -
INVITATION FOR EXPRESSION OF INTEREST FOR T =
: . Reserve Price Status of Property
ENGAGED I LETTING OF IS LEASEHOLD NDUSTRIAL PROPERTY Sr. oo, S e of A S Ceacapian OUVIR INPOYANS Time of E-aueton | 2 Eamest Money DrtAEaon Apecun
NOIDA, UTTAR PRADESH ! No. Borrower/s | Guarantor/ roparty Wt known sncimbcanons Total Dues eiart Time to | DePOsit (EMD)- Rs (Constructive date & Time.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of Mortgagors Ay {Mangagecby Gap ol Biada) End Time 4. Bid Increase Physical)
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Amount-Rs.
SL] RELEVANT PARTICULARS 1 | 1-Mis Mahaveer Electricals trading co. | All part and parcel of Property situated at H.No. 1047[old- |Rs. 41,43,754.08)- (Rupees| 17.11.2026 |Reserve Price- Property is under| 16.11.2026
1. |Name of the corporate debtor along| AbhisarImpex Private Limited Proprietor Shri Mahaveer Singh S0 Shree Harl | 1436]Plot no-42,50hna Road / Chacha Chowk Road, New Sanjay | Forly One Lakhs Forty Three |  From 02,00 PM | Rs.37,00,0005- Symbolic Possession and| 11.00 AM
with PAN & CIN/LLP No. PAN: AAFCA9316F Singh AtH No. 111, Near Saroorpur Road, Sohna | paad NIT, Faridabad-121001 area-100 SQ YD in the name of Mrs. | Thousand Seven Hundredand|  to06.00 PM | EMD 3,70,000/- Bank will hand over the| '04.00FM
LB d e e ?ﬂgﬁ : Fa";abﬁd' Hary;r:a 1ﬁ1?g1 ietor) 81 Radha Devi Fifty Four and Paise Zero and increase property symbolically to
2. |Address of the registered office Thapar House, 124, Janpath, New Delhi-110001 -ahree Mahaveer aingh (Proprietor) oio ' ; Eight Onl 97 40.2026 amount
3. |URL of website Not available. The Corporate Debtor does not Shree Hari Singh Rio 1436, Gali no-18, Sanjay | Bounded as:- North - Other Property, South-Road 20 ftwide, East-Plot P'EIE Dtl‘;_li}rﬁéuﬂ;rjﬁ Charges Rs. 1,00,000/- BICHCH PAIIRESY
maintain a website. Details can be obtained from Enclave, Faridabad, Haryana-121001 no-41, West-Plotno-43 And Exnersas With Eff !
the Resolution Professional by sending an e-mail 3-Mrs Radha Devi (Mortgagor and Guarantor) Fn 3"-[|]:"E“ EE{ F':lF'Fx | EFE:
at: abhisarimpexcirp@gmail.com Wio Shree Mahaveer Singh (Guarantor) Ric Hn, D00 i
4. | Details of place where majority of fixed | Leasehold industrial plot and building at D-319, 1436, Gall no-18, Sanjay Enclave, Faridabad, 22.08.2020 Till The Date OF
assets are located Sector-63, Noida, District Gautam Budh Nagar, Haryana-121001 Realisation
Uttar Pradesh-201301 -
5. |Installed capacity of main products/ | Notapplicable 2 | Mis Rawat Traders prop. Rambir Singh | 1. Plot No. 9 Out of Khasra Killa No. 49/9/2, 12/3, Mauza Gaunchi |Rs. 48,76,932.13 (Rupees| 17.11.2026 |1. Reserve Price- Frnperly is I.InE|Ef 16.11.2026
services The Corporate Debtor has no manufacturing or (Borrowers) On Ballabhgarh Schna Road, F Block Sanjay Colony Sector-23, |Forty Eight Lakhs Seventy| From02.00 PM |Rs. 17,00,000/- E.l'mbﬂl"f Possession and | 11.00 AM
ls;ns/;crfofdagfoc;g&lytztp’\zzisg:b apctIV'ty s letting of its { H No. 629/3 GaliMo 58, near RM school, | Faridabad, Haryana. Property Inthe Name of Mr. RambirSingh.  |Six Thousand Nine| (to0G00PM :fﬁu:nnm < Bank will hand over the | to4.00PM
_ : A . an i
6. |Quantity and value of main products/ | Revenue from operations: Nil (FY 2025-26) Sanjay Colony, Sec- 23, Faridabad, Hundred and Thirty Two Tttt ] property symhulhl: ly i
servicessoldinastfinancialyear  Rental income of Rs. 40.47 lakh and Haryana 121005) and Paise One Three Only) s 25.000.00 auction purchaser
miscellaneous income of Rs. 6.17 lakh have been Mr. Rambir Singh (Guarantor) R/IC H No. - —{(as on 27.10.2026) Plus : e
classified under other income in FY 2025-26. 629/3 GaliNa 58, near RM school, Sanjay | 2 Plot No. 17 Out of Khasra Killa No. 42/9/2, 12/3, Mauza Gaunchi, | other Costs, Charges And 1. Reserve Price-
7. Numberofemplloyees'/workmen ' Nil . S Colony, Sec- 23, Faridabad, Haryana On Ballabhgarh Sohna Road F Block Sanjay Colony, Sec 23, Expenses With Effect Rs. 16,00,000/
8. |Further details including last available | Last available audited financial statements are for 121005 Faridabad, Haryana F Date Of NPA i 2.EMD -
financial statements (with schedules) of | FY 2025-26 (with FY 2024-25 comparatives). : : 3 RN CH L Rs.1,60,000 and
two years, lists of creditors are|Further required details can be obtained from the Mr. Rajender Kumar (Guarantor) Property In the Name of Mr. Rambir Singh. 13.06.2020 Till the Date of 3. Increase amount
available at URL: Resolution Professional by sending an e-mail at: R/O 115, Jivan Nagar , Gaunchi part-2, Realisation g_-g 25.000.00
abhisarimpexcirp@gmail.com Balibgarh, Faridabad-121005 (Haryana) - ——
9. |Eligibility for resolution applicants|Eligibility criteria for resolution applicants is Mr. Ranjeet Singh(Guarantor) RIO MCF ) 1. Reserve Price-
under section 25(2)(h) of the Code is| mentioned in the detailed ‘Invitation for Expression i : =" | 3. Plot No. 215 New MCF No. 628 Part of Khasra No. 67, Killa No. 11, Rs. 61,00,000/
available at URL: of Interest, which can be obtained from the 6233 Gal_' No.58, Sector-23, Sanjay | gati No 58, Sanjay Colony, Sec 23, Maunza Saran, NIT, Faridabad 2 EMD -
Resolution Professional by sending an e-mail at: Colony, Fandabad-121005 {Haryana) Haryana. Property In the Name of Mr. Rambir Singh Rs.6,10.000 and
| abhisarimpexcirp@gmail.com kLl ; gh. 3. Increase amount
10.| Last date for receipt of expression of [ 13-11-2026 (Friday) I
interest Rs.25,000.00
11.|Date of issue of provisional list off 23-11-2026 (Monday) 3 |M/S Sagar Trading Company |[1]Allthat piece and parcel of property bearing Build up First floor,| Rs. 1,20,42,889.13/- (One| 17.11.2026 |1. Reserve Price- Property is under 16.11.2026
- Eraosstp;aiivfoze:jgﬂic’sg;‘r’]p(')"f’i':jzcﬁoné TRTETTTICT (Borrower) (Prop: Sagar Khullar sfo |(front LHS portion) (L) without roof rights, built on property bearing| Crores Twenty Nine Lakhs | From 02.00PM | Rs. 16,00,000.00 Symbolic Possession and '”4-”[:':"“;3"-;1
lto provisionallist 11-2026 (Saturday) Raj Kumar Khullar) Mo. B-11/2, measuring 54 sq. yards i.e. 45.15 sq.mir. Approx, out of| Forty Two Thousand and| ' 06.00PM :ﬂﬁ:}ﬂﬂ 00 and Bank will hand over the | 104
13[Date of issue of information| 1. Address: B-4/6 7 And 8 & B-4/11 12 |total area 252 sq yards. outof khasra No 632, 633, 634, 639, 640, and| Eight Hundred and Eighty 1780, property symbolically to
' ' 28-11-2026 (Saturday) ress. ! Al - ; : : : 5 1. increase amaount v
memorandum, evaluation matrix and And 13 Mawada Extension. Uttam [642, situated in the area of village Nawada, Nawada Extension,| Nine and Paise One Three n;muuu o0 auction purchaser
request for resolution plans to Maaar West Delhi-110059 Uttam Nagar, West Delhi-110058 in the name of Mr. Sagar Khullar. | Only) Plus Other Costs, S
prospective resolution applicants agar, West =110 Charies knd Extanses
14.| Date of issue of final list of prospective | 08.12-2026 (Tuesday) Also At: R/O B-4/11,12 And 13, Second |[2] All that piece and parcel of property bearing Build up Second Viith gEHent Erom [F}ate of 1. Reserve Price-
" 'Lf;"ét;‘;;‘ ?:f's'zzfr‘;isssion — Floor, Nawada Extension, Green Vatika, |floor, {front LHS portion) (L) without roof rights, built on propertyf \ o, oo "o o Rs. 18,00,000.00
|ofans 28-12-2026 (Monday) Maohan Elarden. West Delhi-110059 bearing No. B-11/2, measuring 54 sq. yards i.e. 45.15 sq.mir. Da teéfi%ea.lis ot ::-ET“EEEM —
16.| Process email ID to submit Expression | abhisarimpexcirp@gmail.com Mrs. Sarita Kushwaha (Guarantor) wio |Approx, out of total area 252 sq yards. out of khasra No 632, 633, 3 iln;-,ma“ Iamuum
of Interest Shri. Chander Prakash Kushwaha G634, 639, 640, and 642, situated in the area of village Nawada, H'smm o0
17.|Details of the corporate debtor's| qyam Registration No. UDYAM-DL-01-00881017 Address: L-48 Gurudwara Road |NawadaExtension, Uttam Nagar, West Delhi-11005 in the name of| S
registration status as MSME - ’ [T Sagar Khullar '
. Mohan Garden, Uttam Nagar, New Delhi- | ¥ .
Mukesh Kumar Grover (FCA, ACMA) 110059 [3] All that piece and parcel of property bearing Build up Second 1. Reserve Price-
Resolution Professional of Abhisar Impex Private Limited
Registration No. IBBUIPA-001/IP-P00383/2017-2018/10640 floar, {frant LHS partion) () without roct rights, bullt on property ?é:t”'nmm
Regd. Add. with IBBI: 102, B-3, Prerna Complex, Subhash Chowk, bearing No. B-11/2, measuring 72 sq. yards i.e. 60.20 sg.mitr. - -
Recd. Exmail _ﬂll-?;glli Nag;r, Eghi:11009?- Approx, out of total area 252 sq yards. out of khasra No 632, 633, g.sl.:.dllmu.m anr;iI
egd. E-mail wi : mukesh@mijra.co.in 2 i i . INCrease amaun
Date: 29-10-2026 Process E-mail: abhisarimpexcirp@gmail.com 634, 639, 640, F'"d 642, situated in the area of ""“3‘95 Nawada, Rs.50,000.00
Place: New Delhi AFA valid up to 30.06.2027 Nawada Extension, Uttam
Nagar, West Delhi-110059 in the name of Mr. Sagar Khullar.
For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and https://baanknet.com.
Also, prospective bidders may contact the Authorised officer Mr. Saroj Kumar, Mobile-7043249474.
Date : 27-10-2026, Place ; Delhi Authorised Officer (Bank of Baroda)
L ] L &
Y OSTTa srersTeT aias (\e)|punjab national bank ASSET RECOVERY MANAGEMENT BRANCH SOUTH DELHI,
oo TR T R ...the name you can BANK upon! :
(A GOVERNMENT OF INDIA UNDERTAKING) 4TH FLOOR, 7, BHIKAJI CAMA PLACE NEW DELHI-110066 EMAIL: cs4168@pnb.bank.in
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
MNotice is hereby given to the public in general and in particular o the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged /charged to the Secured Creditor, the constructive/physical symbolic possession of which has been taken by Authorized Officer of the Bank/Secured Creditor, will be sold
on"Asiswhereis”, "Asiswhatis", and "Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective Borrower(s) and Guarantor(s). The reserve price and the earmnest money deposit will be as mentioned in the table below against the respective
properties. SCHEDULE OF SALE OF THE SECURED ASSETS
AUERE Demant BORGD W 1 dy oF A) Reserve Price Details of the Name &
g of fho Frnon Description of the Immovable SARFAESI ACT 2002 Re.in Cocs) amcasbetor: || /CHEtNE.
s Name of the Account Properties Mortgaged/ 8) Batance outstanding as on a—— DM"E‘;F“”E knowntothe | of Authorized
N u‘. Owner's Name C) Possession Date w's 13(4) of ) E-AUCTION secured Officer/
NMame and Addresses of the (mortgagers of property) _ SARFAFSIAct0? : creditors nodal Officer
Borrower/Guarantors Account gag P D) Nature of Possession C) Bid Increase
Symbolic/PhysicallConstructive Amount
1 (Prev: at Branch : A-Block, Connaught Place, New Dalhi) EQM/ Regd Mortgage over Project land & Building admeasuring 3300 A} 09.05.2022 A) Rs.303.41 Lakhs 17.41.2026 | Thereis no SA Mr. O.P. Bhalotia
M/S MANERI ICE CREAM (Borrower) Sg.mt. situated at Plot No.4Z, Food Park-Mandla, situated in Maneri, | BJRs. 544.47 Lakhs + further interest + BIRs 30.35 Lakhs 11:00 AM to [pending /stayon | Ph. 3453035426
E-04, GF, Greater Kailash-1, New Delhi-110048. Mis Maneri lce Cream, Pliot No-42, Indusiral Area| Dot Mancia (A designated Food Park Jabalpur, Madhya Pradesh n the shalgee EMD deposttlastdate | opomcony | T o P
Food Park, Maneri Distt. Mandala (MP}- 481885, i g i C) 14122022 16.11.2026
Ms. Anamika Mittal, (Proprietor) H NO- E-94, GF, Greater Kailash-1, New Delhi-110048. Property ID: PUNBABA37922768 ) Phystcal C) Rs. 1,00,000/-
Latitude: 23.100513 Longitude: 80.208999 T
3, | PNBBO OkhiaNSIC (060200), New Dalhi EM of Door No | Plot No 42, SIDCO Industrial Estate, Sipcot, layout A) 08.04.2019 A) Rs.86.00 lacs 17.11.2026 | There is an SA Mr. O.P. Bhalotia
M/s GENUINE INTERNATIONAL cc Ajc No 3078008700001741 & CC A/e 4370008700001143 comprising SF No: 62,63,68,69,& 70 of Karai Revenue Village and S.F|  B)Rs.235.53 Lacs + further interest & B) Rs. 8.60 Lacs 11:00AM o | pending butno | Ph.: 3453035426
Mis Genuine International through K Ganesh No: 225,226,352 & 353 of Narsingapuram Revenue Village, Walaja Taluk, eXpenses EMD deposit last date 04:00 PM | stay on sale of IP
Addresses:  A-292.2nd Floor, Okhla Industrial Area, Phase | Near Police station, Delhi-110020 + 4162, Village & po | Vellore District measuring 7000 Sq Feet in the name of Mis Genuine €)20.12.2019 16.11.2026
Ghitomi, M G Road, Delhi-110030 + 165 Gali No 2, Kapashera, New Delhl-110037 + 365 , Mear lca Faclory, Kapashera, | International through Mr. K. Ganesh D) Symbolic
New Dalhi-110037 « Khasra No 156, Chandanhota, New Delhi-110074 + D-88(3, Okhia Industrial Area, Phase | , Delhi- Property ID: PUNBALA26644076 C) Rs. 1,00,000/
110020« C-91, DDA Shed, Okhla Indusirial Area, Phase |, Delhi-110020 « Plod No 42, SIDCO Industrial Estate, SIPCOT, Latitude: 12.57434 Lonaitude: 79.118117
Ranipet, Walsja Taluk. Visliore District-632403 Chennai » Shri K Ganesh Sio B Kanan Plot io 104/FF KH No 786 Gall | katitude: 12, ongitude: /3.
No 6D K Block Malikpur Kohi Alise Rangpuri South West Delhi-110037 « Shri K Ganesh Sio 8 Kanan Doaor No 42871 Phase | Bharthi Nagar Vallar Nagar Sathuvachary, Vellore -8, Chennal
Mr N Azeez Rahman (Guarantor), Addresses » Door No Hd, Old Housing Board, sipeot, Ranipet, District Vellore Chennal-632403 « H No 4, TNHE Quarlers, Sipcot, Ranipet-632403 » North east and of old
Thiruthani road extension (5 no665%1a. 699/2a of Ananthatai Village) Melpudupet, \Walaja Taluk, Vellore District -632513 » Door No 114, Old housing Board, Sipeot, Ranipat . District Veliore, Chennai-632403
« 30/525, Amean ApartmentI0B Magar, SIPCOT, Banipet industral Area Vellors, Tarmil Madu-632403
5 | BO:Mehrauli Road, Hauz Khas (303300) Commercial Unit no C ~G-05 on Ground Floor, super Area 6754 A) 14.05.2026 A) Rs. 08.50 Crore 17.11.2026 | ThereisaSA Mr. O.P, Bhalotia
mfdm"m?ﬂﬂ“g '-'E"[I"';GE m'{nm ":-;ggE;TM‘?‘l W—— Sq Ft(627.46 Sq Mtrs.) in commercial Bullding known as Urban B) Rs.7.70 Cr B) Rs.0.85 Crore 11:00 AMto | pending hllﬂ ':; Ph.: 0453035426
ress:- Mis. Jain Graha Udyog Priv imited, A- goe, Ansal Chamber-1, Bhikagi Cama Placs, ; : s 04:00 PM stay on sale
Delti-1 10086 Also at: Mis. Jain Gralia Utheog Privats Limlied, 39 Mission Campound Hoad Seharnpur. Uter | S00are #k Village. Ghata Sector-62 Golf Course Exteasion C) 22.07.2026 EMD deposit last date (Gt :mmﬂv
Pradesh-274001 Also at: Mis, Jain Graha Udyog Private Limited, 144, First Floor, Ansal Chamber-2, Bhikaji Cama | Road, Gurgaon Haryana in the name of Ashvini Kumar Malik D) Symbolic 16.11.2026
Place, New Defii-110086. Mr Rupak Kumar (Director & Guarantor), H no 924 Flat no 204 Second Floor. Block-C2 | Property ID: PUNBXJAG2563448 CIRs
Palam Vihar VTC-Choma (52), Gurgaon-122017 Haryana Mr Vikrant Sharma (Director & Guarantor), E-1408 Near | Latitude: 28.245146 | Rs. 5.00 Lakhs
Mani ki Taal NIT Fandabad Dabua Colony Faridabad-121001 Haryana, Mr Ashvini Kumar Malik, C-53 15t Floor Friends Longitude: 77.51702
Colony East, New Delhi-110065 (Guaranior), 6, Ms Pooja, Rio, 1728 M Block Gali no-7 Vijay Enciave, Dabr South West TR
Dalhé-110045 (Guarantor], Ms Preksha Jain, 39 Mission Compound Saharanpur Uttas Pragesh-24 7001 (Guarantor)
BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: The sale shall be subject to the Terms & Conditions presoribed in the Security Imerest (Enforcemeant) Rules 2002 and to the following further conditions. 1, The auction sale will be *onling throwgh e-auction” portal https:/ibaanknet.com (2) Platform (https:/ibaanknet.com) for e-Auction will ba provided by e Auction
service provider Mis PSB Alliance Pvt, Ltd. having its Registerad office at Unit 1, 3rd Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East Mumbai-400037 (Helpdesk Number +31 8291220220, Tha intending Bidders! Purchasars are required io participate in the e-Auction process at e-Auction Senvice Providar's websita https:ibaanknet.com
This Service Provider will also pravide online demonstration/ training on e-Auction on the partal. {3) The Sale Nofice containing the General Terms and Conditions of Sale is available | published in the foliowing websites/ web page portal. (1) hitps:i'baanknet.com {2) www.pnbindia.in {4) Payment of sale consideration by the soccessfid bidder 1o the bank will b2 subject lo TDS
under Section 194- 1Aof Income Tax Act 1961 and TDS is to be paid by the successfid bidder only at the time of deposit of remaining 75 % of the bid amount s full deposit of BID amount. (5) The properties are being sold on “AS 15 WHERE |S BASIS™ and “AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS". {6) Tha particulars of Securad Assets specifiad inthe
)
Schedube hersin above stated fo the best of the information of the Authorized Officer, but the Authonzed Officer shall not be answerable for any emor, misstatement or omission in this proclamation. (T) Motice under Section 13(8) of the SARFAESI Act, and with Rule 8{6) of the Security Interest (Enforcement) Rules, 2002 has been issued in all the above cases (8) For detailed term
and condibions of the sale, please reler hitps:/fbaanknet.in & www.pnbindia.in.
Date: 28.10.2026, Place : New Delhi AUTHORIZED OFFICER, PUNJAB NATIONAL BANK

epape r.TInHI'ICEEIEKFHEEﬂ.Gﬂn‘. . . New Delhi




